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Prometion to Primary Teachers in
Kendriya Vidyalayas

1684. SHRI RAMASHRAY
PRASAD SINGH: Will the Mini-
ster of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether some primary tea:hers
have not been promoted even after
serving 18 years in Kendriya Vidya-
layas whereas a few others, who have
not even completed ten years of ser-
vice, have been promoted; and

(b) if so, the reasons for such s
discrimination?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
(SHRI ARJUN SINGH): (a) and
(b) In the Kendriya Vidyalaya San-
gathan, promotion of Primary Tea-
chers to the posts of Trained Gra-
duate Teacher is made separately for
the Science and Humanities Groups
on the basis of seniority-cum-(itness,
and varies on the basis of the number
of promotional vacancies and the
number of candidates available in the
respective streams.

Construction of a CGHS Dispensary
in Janakpuri, New Delhi

1685. SHRI PALA K. M. MA-
THEW: Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to state:

{a} whether a piece of land is ear-
marked for construction of a CGHS
dispensary in C-Block, Janakpuri,
New Delhi; and '

(b) if so, by when a CGHS dis-

pensary is likely to be constructed
there?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
T K. THARADEVI SIDDHAR-
d~HA): (a) and (b) Construction of
~!Spensary building in Janakpuri, will
B (aken up after approval of the

uilding plans by the Municipal Cor-
Poration of Delhi.
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Procedure for Alloiment of DDA
S.F.S. Flats

1685. SHRI SYED SHAHABUD-
DIN: Will the Minister of URBAN
DEVELOPMENT be pleased to
state:

(a) the procedure for the allotment
of D.D.A. flats under the Self Financ-
ing Schemes;

(b) the procedure for cancellation
of allotment and restoration of allot-
ment;

(c) the number of such flats allott-
ed, cancelled and restored during
1989-90 and 1990-91;

{d) the number of of cases of can-
cellation pertaining to these two
vears which have not been restored
and are pending for decision and that
of cases in which the restoration has
been refused; and

{e) the particulars of the Self Fin-
ancing Schemes which have been co-
vered upto 13st March, 1991?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA-
CHALAM): (a) The allocation of
flats under the Self Financing Scheme
is made through draw of lots for
every separate release of flats, keen-
ing in view the seniority of the eligible
registrants in each scheme and on the
basis of choice of locality indicated
by the registrants in the application
from the allocation of Self Financing
flats.

Demand-cum-allocation letters are
issred to successful registrants for
making payment and completing their
formalities.

After completion of flats, the al-
lottees who have made the pay-
ment and completed other formali-
ties, are considered for the specific
allotment of flats.



